
 $33  PAC.  PHALGUNA  3,  1907  (SAKA)  Leave  of  Absence  -

 year  1984.85  along  with  Audited  Houses  of  Parliament  during  the  current
 Accounts,  under  sub-section  (5)  session  and  assented  to.

 '  of  section  48  of  the  National  Bank
 for  Agriculture  and  Rural  Deve-

 lopment  Act,  1981.

 {Placed  in  Library.  See  No.  LT

 2312/86]

 -  -

 12.16  brs.

 ASSENT  TO  BILL

 Motor  Vehicles  (Amendment)  Bill

 [English]

 -SECRETARY-GENERAL  :  ।  beg  to

 lay  on  the  Table  the  Motor  Vehicles

 (Amendment)  Bill,  1986,  passed  by  the

 1.  Shrimati  Indumati

 Bhattacharyya

 2.  Shrimati  Vyjayanthimala
 Bali

 3.  Shri  Charan  Singh

 4.  Dr.  G.  S.  Dhillon

 5.  Shri  B.  V.  Desai

 6.  Shri  Bharat  kumar  Odedra

 7.  Shri  B.  B.  Ramaiah

 I2.  16-30  brs.

 LEAVE  OF  ABSENCE  FROM  THE

 SITTINGS  OF  THE

 [English]

 .  MR.  SPEAKER :  The  Committee  on
 Absence  of  Members  [rom  the  Sittings  of
 the  House  in  their  Third  Report  presented
 to  the  House  on  20th  March,  1986,  have
 recommended  that  leave  of  absence  be

 granted  to  the  following  Members  for  the

 period  mentioned  against  each  :

 7th  to  20th  December,
 1985.

 18th  November  to  20th

 December,  1985
 20th  February  to  18th

 April,  1986.
 20th  February  to  14to

 March,  1986.
 20th  February  to  18th

 April,  1986.

 3rd  March  to  31st  March,
 1986.

 25th  February  to  24th  April,
 1986.

 Is  it  the  pleasure  of  the  House  that  leave  as  recommended  by  the  Committee  may

 be  granted  ?

 SOME  HON  MEMBERS:  Yes.

 MR.  SPEAKER :  The  leave  is  granted.
 The  members  will  be  informed  accordingly.

 12.17  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Twenty-Eighth  and  Thirtieth  Reports

 [Engtish]
 SHRI  E.  AYYAPU  REDDY(Kurnoo)):

 ।  beg  to  present  the  following  Reports
 (Hindi  and  English  versions)  of  the  Public

 Accounts  Committee  ;

 (1)  Twenty-Eighth  Report  on  Para  33
 of  the  Report  of  the  Comptroller
 and  Auditor  General  of  India  for
 the  year  1981-82,  Union  Govern.
 ment  (Civil)  regarding  Delay  in
 remittance  of  collections  by  Public
 Sector  Bank.

 (2)  Thirtieth  Report  on  action  taken
 on  their  212th  Report  (Seventh
 Lok  Sabha)  regarding  Central

 Railway—construction  of  broad

 gauge  line  between  Diva  and
 Bassein  Road  stations  and  North
 Bastern  Railway—Gauge  conver-
 sion  from  Samastipur  to  Dar-
 bhanga.

 (Jaterruptions)


